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Givil Appeal No.35/1999

Dattatreya & Os. Appel I ant (s)

VS.
Mahaveer & O's. Respondent (s)
(Wth appl.(s) for urging addl. Grounds and with office report)

Dat e: 7/ 4/ 2004 This Appeal was called on for hearing today.

CORAM :

HON BLE MR JUSTI CE BRI JESH KUVAR
HON BLE MR JUSTI CE ARUN KUMAR
For Appellant (s) Raj i nder Sachar, Sr. Adv.
Sudar sh Menon, Adv.
Mahesh si ngh, Adv.

G S. Shar ma, Adv.

P. A, Kul kar ni , Adv.
Khwai r akpam Nobi n Si ngh, Adv.

For Respondent (s)

= 53 s33%

. Sanjay R Hegde, Adv.
UPON hearing counsel the Court nade the foll ow ng
ORDER
M. P.A Kulkarni, the |learned counsel for the respondents resuned his argunents at 1
1.25 a.m and concluded at 11.40. Thereafter, M. Rajender Sachar, the |earned senior counsel
for the appellants argued till 12.30. Argunents concluded. Judgnent reserved.

( Sar oj bal a) (S. Mal kani )
PA to Addl. Registrar Asstt. Registrar



